
 

 

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL PRINCIPAL 
BENCH, NEW DELHI 

Original Application No. 603 of 2024 

 

IN THE MATTER OF: 
New item titled “Action is being taken against illegal mining, tractor-

Trolley including JCB have been seized” appearing in Chandauli 

Samachar.com dated 13.04.2024 

I N D E X  

Sr. No.  Particulars      Pages 
 

1. Response Affidavit on behalf of the 

 District Magistrate, District Chandauli,  

 U.P. 

 
2. Annexure A 

 Copies of the challan of the tractors 

 

3. Annexure B 
 Copy of the Rule72 (6)of the Uttar 

 Pradesh Mineral concession Rules, 2021 

 

4. Annexure C 
 Copy of the First Schedule, 

 Rate of Royalty (Rule 21)  

  

 

  
[MUKESH VERMA]  

Advocate for District Magistrate 
District Chandauli, U.P. 

 Ch. No. 50, Old Block Supreme 

Court of India, New Delhi 110 001  

(M) 9810108098 E-mail: vermadv@gmail.com 

New Delhi  

Dated: 04.04.2026 
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